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D.T.U. Dues to ND.M.C,

Shri Vishram Prasad:
Shri R. G. Dubey:

Will the Minister of Transport be
pleased to state:

1357.

(a) whether it is a fact that
N.D.M.C, has demanded from D.T.U.
a sum of Rs. 1,20,000;

(b) whether it is also a fact that
the Chairman, N.D.M.C, has threaten-
ed to take direct action against D.T.U.
in case of failure to pay this amount;
and

(e) if so, the action taken in the
matter?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes. According to
the information furnished by the New
Delhi Municipal Commultee, the D.T.U.
owes the Committee a sum of
Rs. 1,91,850 towards tehbazari in res-
pect of its Bus Queue shelters locat-
ed on Municipal land in New Delhi
for the period ending 31-10-63.

(b) and (¢). The Delhi Transport
Undertaking was informed by the
New Delhi Municipal Committee that
if the Undertaking failed to pay the
dues, necessary action would be taken
to realise the dues and to remove the
gueue shelters within its jurisdiction.
However, the Committee reports that
it is now proposed to settle the
matter by mutua) agreement and
consultation.
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Zila Parishads

1359, Dr, L, M, Singhvi: Will the
Minister of Community Development
and Cooperation be pleased to state:





